NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH

AHMEDABAD

CA(CAA) No. 26/NCLT/AHM/2018

Coram: Hon’ble Mr. HARIHAR PRAKASH CHATURVEDI, MEMBER JUDICIAL
Hon’'ble Ms. MANORAMA KUMARI MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 12.03.2018

Name of the Company: Arvind Ltd.

Arvind Fashions Ltd.
Anveshan Heavy Engineering Ltd.
The Anup Engineering Ltd.

Section of the Companies Act: Section 230-232 of the Companies Act, 2013
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ORDER
[ earned Advocate Mrs. Swati Soparkar present for Applicants.
Some affidavit is required to be filed.
Hence, on the request of applicant counsel.
[ist the matter on 13.03.2013.
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MANORAMA KUMARI HARIHAR PRAKAS ATURYV .
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 12th day of March, 20183.



